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_ INCGME ,ﬁ\;)gAbPé‘LLAf’TE TRIBUNAL, MUMBAi BENCHES

. Llst of appllcatlons for transfer of appeal through Physmal / Vlrtual Mode for"

Frlday 22 05 2025 at 10 30 AM

v Court Room No. 1 - o

Béfére HOh'ble“‘Jhstice (Retd.)CV Bh’adang,"Presidént* -

Mumbai Benches

1 | A | 7680 | Mum

2025

Parshva Jitendra Shah .

Delhi Benches |

1 | mA | 2983 | Del -

2026

|Ms. Poonam Kher |

2 | ImA *| 1765 | Del

2026

M/s Sea Gull Co- operatlve Housmg Somety Ltd

3 ITA | 6585 | Del -

2025

M/s. Tata Steel Ltd. (Successor of Tata Steel BSL Ltd.)‘

: Raipur Benches . —

"1 [ 1A | 260 | Rer | 2026 [My/s.lyoti Industries Freight Carrier Pvt. Ltd.
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